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23.9 .2005 

Shri B .P . 
Sh ri M.N.

Race, co u n se l fo r  th e  ^ p l l e a n t .  
B anerjee, co u n se l fo r  th e

> resp on d en ts.

I Today th e  |Leamed c o m s e l  fo r  th e  
I respondents has f i l e d  th e  r ep ly  w ith a copy ., 
! to  th e  o p p o s ite  p a rty , th e  same i s  taken on
*j reco rd s.

I . . 'lh fi\leam ec | cou n se l fo r  th e  ^ p l i c a n t  
.( seek s p erm isslop  to  withdrav; t h i s  01 .̂ 
^Perm ission i s  giranted. I^ie Oli i s  d ism issed  
■I a? withdrawn.

. (Madan Mohan) 
J u d ic ia l Member

(M.P. Singh) 
V ice C3iairman
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